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SHRI JYOTIRMOY BOSU: This is 
a very serious matter.

MR. SPEAKER: Whatever it is . . . .
SHRI JYOTIRMOY BOSU: We

cannot allow this attack on the honour 
of this country to go on unabated like 
this.

SHRI P. VENKATASUBBAIAH 
(Nadyal): What about the Chinese
aggression on Viet Nam? He has not 
said anything about it.

MR. SPEAKER: The Prime Minis
ter to introduce the new Ministers.

12. 50 hrs.
INTRODUCTION OF NEW 

MINISTER

THE PRIME MINISTER (SHRI 
MORARJI DESAI): I have great
pleasure in introducing to you and 
to the House my colleagues:

Shri Charan Singh, Deputy Prime 
Minister and Minister of Finance,

Shri Ram Kinkar, Minister of 
State in the Ministry of Works and 
Housing and Supply and Rehabili
tation,

Shri Janeshwar Mishra, Minister 
of State in the Ministry of Energy.

Shri Jagbir Singh, Minister of 
State in the Ministry of Information 
and Broadcasting,

Shri Narsingh, Minister of State 
in the Ministry of Petroleum, Che
micals and Fertilizers.

12.51 hrs.

PAPERS LAID ON THE TABLE
U k b a k  L a n d  ( c e il in g  a n © R e g u l a t io n )  
S e v e n t h  A m e n d m e n t  R u l e s , 1977-78.

THEI MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION (SHRI SIKANDAR 
BAKHT); I beg to lay on the Table a 
copy of the Urban, Land (Ceiling and

Regulation) Seventh Amendment 
Rules, 1978 (Hindi and English ver
sions) published in Notification No. 
G.S.R. 580(E) in Gazette of India 
dated the 18th December, 1678 under 
sub-section (3) section 46 of the 
Urban Land (Ceiling and Regulation) 
Act, 1976 together with explanatory 
memorandum. [Placed in Library. 
See No. LT-3220/79J.

A n n u a l  R e p o r t s  a n d  R e v i e w s  o f  
S a h it y a  A k a  d e m i, N e w  D e l h i , f o r

1977, C e n t r a l  I n s t it u t e  o f  H ig h e r  
T ib e t a n  S t u d ie s  P o s t  G r a d u a t e  
T e a c h in g  a n d  R e s e a r c h , V a r a n a s i  

f o r  1977-78 a n d  I n d ia n  C o u n c il  o f  
H is t o r i c a l  R e s e a r c h  f o r  1977-78

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PHATAP CHANDRA CHUN- 
DER): i beg to lay on the Table:

(1) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Sahitya Akademi, New Delhi, 
for the year 1977.

(ii) A copy of the Review (Hindi 
and English versions) by the Gov
ernment on the working of the 
Sahitya Akademi, New Delhi, for 
the year 1977.
[Placed in Library. See No. LT- 
3221/79].

(2) (i) A copy of the Annual 
Report (Hindi and English versions) 
of the Central Institute of Higher 
Tibetan Studies Post Graduate 
Teaching and Research, Varanasi, 
for the year 1977-78.

(ii) A copy of the Review (Hindi 
and English versions) by the Gov
ernment on the working of the Cen
tral Institute of Higher Tibetan 
Studies Post Graduate Teaching and 
Research Varanasi, for the year 
1977-78.
[Placed in Library, See No LT- 
3222/79],

(3) (i) A copy of the Annual 
Report (Hindi and English version!) 
of the Indian Council of Historical


